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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRICIPAL BENCH, NEW DELHI
0.A. 17 OF 2022

IN THE MATTER OF:

D S KATARA & ANR.

GOVT OF NCT OF DELHI & ORS.

VS.

INDEX

... APPLICANTS

... RESPONDENTS

SR.
NO.

PARTICULARS

- PAGES

COMPREHENSIVE AFFIDAVIT ON BEHALF OF
RESPONDENT/DDA PURSUANT TO ORDER
DATED 22.11.2024

=7

Annexure A -1
A copy of the letter dated 28.11.2024, issued by the DDA

to the DJB regarding the possession of land measuring

12,208.57 square meters, situated in Khasra Nos. 1225/2,
1228/2, 1230/2, and part of 1231 at Rangpuri and
Mabhipalpur.

Annexure A-2 (colly)

A copy of the letter dated 29.11.2024 issued by
DD/LM/NDZ/DDA along-with map showing the

placement of unauthorized colony.

Annexure A -3(Colly)

Copies of the advance payments made by the DDA to
DIJB as infrastructure funds, amounting to Rs.
82,20,380/- in 2008 and Rs. 5,72,18,326/- in 2019 for the
E-2 and E-1 pockets.

- 2.2




232

5. Annexure A-4

A copy of the correspondence between DDA and DJB. 23 'SL‘
6. Annexure A-5

-5
A copy of the laying D.I. pipe line from STP to Rangpuri 7

Village.

THROUGH

‘andadevi Deka
Counsel for DDA

B-20B, First Floor,

Nizamuddin East,

New Delhi — 110013

Phone: +91-8130788166

E-mail: ndeka@nddchambers.co.in

Place: New Delhi
Dated: 0§.12.2024
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRICIPAL BENCH, NEW DELHI
0.A. 17 OF 2022

IN THE MATTER OF:

D S KATARA & ANR. | .. APPLICANTS
VS, |

GOVT OF NCT OF DELHI & ORS. .. RESPONDENTS

COMPREHENSIVE AFFIDAVIT ON BEHALF OF RESPONDENT/DDA
PURSUANT TO ORDER DATED 22.11.2024

MOST RESPECTFULLY SHOWETH:

I, Sandeep aged 37 years, S/o Kamal Singh designated as SE/SCC-2 of DDA, O/o
Southern Civil Circle-2, D-3 &4, Vasant Kunj, New Delhi do hereby solemnly affirm

and state on oath as under:

1. That I am presently working as SE/SCC-2 of Respondent/DDA and as such am
duly authorized and competent to affirm the present Affidavit on behalf of Delhi
Development Authority (DDA).

2. That the present Affidavit has been drafted under my instructions and I say that
the facts therein are based upon case records which I believe to be accurate to

the best of my knowledge and belief.

3. It is submitted that the Delhi Development Authority (hereinafter referred to as
“DDA”) has been consistently complying with the directions issued by this
Hon’ble Tribunal. All requisite steps have been undertaken in coordination with
relevant authorities to address the issues.

This original application bearing OA No. 17/ 2022 was registered suo motu on
the basis of a Letter dated 18.06.2021 from the Residents Welfare Association
G . (RWA), Sector E-2, Vasant Kunj, alleging as under:
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a. Encroachments and garbage dumping by residents of an unauthorized
colony choking the drain near the society boundary;

b. Stagnation and seepage of waste water into the society premises;

c. Effluents released into the drain by nearby factories;

d. Unhygienic conditions and associated health hazards.

5. In compliance with the directions of this Hon’ble Tribunal, the DDA has
undertaken multiple measures, including the construction of an RCC wall to
prevent seepage of dirty water and the strengthening, and waterproofing of the
society’s boundary wall. The pond referenced in the application was cleaned in
2022 as per DPCC directions. Furthermore, the DDA has actively coordinated
with authorities such as DPCC, DJB, the Revenue Department, and MCD, with
a joint meeting held on 11.04.2023 to monitor progress. The DDA reaffirms its
commitment to compliance with all Tribunal directives and continues to take

proactive measures to address the concerns raised.

6. It is apposite to reproduce the observation of this Hon’ble Tribunal passed on

12.01.2024 as to the remaining action with respect to the present OA:

“9. It is evident from the averments made in application and the reports filed by
DDA that sewage generated from unauthorized colony is being discharged to
the land in question adjoining the above mentioned society which is referred to
as pond and tender has been floated for cleaning the said pond which requires
remediation by construction of sewage system properly connected to STP and
DDA, DJB, Revenue Department and MCD are required fo act in coordination

and take remedial measures.

’ 10. Even though the directions already passed by this Tribunal in this case have
apparently complied with, but the matter requires further consideration and
issuance of further directions by this Tribunal and we accordingly, widen the

scope of the present proceedings.

11. In view of the above the VC, DDA Commissioner, MCD; DJB, District
Magistrate (South) are directed to depute officers to convene a meeting and
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considering all relevant aspects and proposing remedial measures regarding

construction of STP and sewage system connected to the same.”

That on 10.05.2024, DDA filed a compliance affidavit delineating the steps
taken by DDA in coordination with officers of DJB, DPCC and MCD wherein
it was brought out that a meeting was convened on 06.05.2024 and discussed
that DDA has already initiated the process of allocation land measuring
12208.57 Sqm to DJIB at Khasra Nos 1225/2, 1228/2, 1230/2 & partly 1231 at
Rangpuri and Mahipalpur area under Bijwasan constituency (AC-36), Delhi for
the construction of STP. DJB further, informed that payment of consideration
amount would be made with approval of higher authority. Further, MCD took
the responsibility of checking the discharge of sewage water or polluted water
coming from unauthorized factories, if any, from Tarachand Colony or K- block,
Mabhipalpur and may also impose necessary penalties. It was also discussed that
Irrigation & Flood Control Department, Delhi and DSIIDC are the concerned
authorities for unauthorized colony to develop roads and drains. Therefore,
sewage discharge from unauthorized colony must be checked by the concerned
Departments (I & FC and DSIIDC). The concerned depts i.e. I & FC and
DSIIDC must explore the construction of the septic tank so that further
discharge of sewage can be effectively checked in water-logged areas behind E-
2, Vasant Kunj until the DJB constructs the STP. [The affidavit dated
10.05.2024 is already on record of this Tribunal]

That, subsequently, vide order dated 31.05.2024, this Hon’ble Tribunal
observed that interpreting Section 9(e) of the Delhi Water Board Act, 1998,
emphasized that the statutory obligation of the Delhi Jal Board (hereinafter
referred to as “DJB”) to treat, dispose of, and manage sewage extends to all
parts of Delhi, without distinguishing between ‘regularized and unregularized

colonies’.

That the present affidavit is being filed in compliance with the Hon’ble
Tribunal’s order dated 22.11.2024, addressing the concerns raised regarding the

v
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Sewerage Treatment Plant (STP) at Vasant Kunj especially, on the issue of
transfer of possession of land as aforementioned to DJB for construction of STP
and jurisdiction of DDA on the unauthorized colonies from which sewage is
generated. The Respondent/DDA, respectfully submits a comprehensive

affidavit detailing its position and actions as follows: -

1. Communication Regarding Handing Over of Land to Delhi Jal Board

The Deputy Director (IL), DDA vide Letter No. LD/IL/0001/2022/GOVT/32-IL-
111/1930, addressed to Member (Drainage), DJB, GNCTD, has conveyed the
approval of the competent authority for handing over the physical possession of
land measuring 12,208.57 square meters. The land is located in Khasra Nos.

1225/2,1228/2, 1230/2, and part of 1231 at Rangpuri and Mahipalpur.

This transfer is subject to DJB furnishing an undertaking to clear all outstanding
dues within 30 days from the issuance of the possession letter. A copy of the letter
dated 28.11.2024, issued by the DDA to the DJB regarding the possession of land
measuring 12,208.57 square meters, situated in Khasra Nos. 122572, 1228/2,
1230/2, and part of 1231 at Rangpuri and Mahipalpur is annexed herewith as

Annexure A-1.

2. Status of Unauthorized Colonies

In compliance with the order of this Hon’ble Tribunal dated 22.11.2024, seeking
the status of the unauthorized colony developed on the land adjoining E-2,
Vasant Kunj, the requisite report, as submitted by the Deputy Director (Land
Management), North Delhi Zone, Delhi Development Authority
(DD/LM/NDZ/DDA), is respectfully submitted as follows:

a. As per land records available with LM/NDZ/DDA, the khasra no 770
) (2-10), 771/1 (1-0), 771/2 (3-02), 786 (6-0), 787/1 (2-5), 821 (1-18), 822
5»53; (6-6) were notified under Section 4 of the Land Acquisition Act, 1894,
57 vide Notification No. FA(98)64-L+H dated 23.01.1965, and under
Section 6 vide Notification No. F4(98)64-L+H dated 26.12.1968.

However, these parcels of land were not acquired for the DDA.

N
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b. Thé Khasra No. 787/2 (1-8) stands acquired vide award no. 30/86-87 and
possession was handed over to DDA by LAC/L&B, GNCTD on
23.09.1986. The aforesaid land was subsequently transferred to AE,
QRT/SWD-2 (now SPD-1) division and remains free from any

encroachment as of date.

c. The Khasra Nos 823 (5-0), 828/1 (2-9), 828/2 (0-11), 829 (5-15), 833/1
(1-4) and 833/2 (1-4) stands acquired vide award No. 30/86-87 but
physical possession was not handed over to DDA by LAC/L&B,
GNCTD due to a stay order issued by the Hon’ble High Court, as
recorded in the possession proceedings dated 23.09.1986.

In view of the afore-mentioned facts, it is respectfully submitted that the
land adjoining E-2, Vasant Kunj, where the unauthorized colony has
developed, either remains unacquired by the DDA or has not been
physically possessed by the DDA due to the stay order issued by the
Hon’ble High Court. The only parcel of land acquired and possessed by
the DDA, i.e., Khasra No. 787/2 (1-8), is confirmed to be free from ahy
encroachment. A copy of the letter dated 29.11.2024 issued by
DD/LM/NDZ/DDA along-with map showing the placement of
unauthorized colony is annexed herewith as Annexure A-2 (Colly).

3. Treatment of Sewage and Water Supply in E-1 and E-2 Pockets, Vasant

Kunj

That the DDA constructed a Sewage Treatment Plant (STP) at E-1, Vasant Kunj
before handing over possession of flats in 2019. The treated water from the STP
is effectively utilized for flushing purposes in the flats and for maintaining the

green arcas.

It is respectfully submitted that the DJB, in its affidavit, has incorrectly alleged
under-utilization of the STP at E-1, Vasant Kunj. Contrary to this, DDA has
made significant efforts to ensure proper utilization of the STP and has also
made substantial advance payments to DJB as infrastructure funds amounting
to Rs. 82,20,380/- in 2008 for E-2 pocket and Rs. 5,72,18,326/- in 2019 for E-1

L\
pocket. AL
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Copies of the advance payments made by the DDA to DIB as infrastructure
funds, amounting to Rs. 82,20,380/- in 2008 and Rs. 5,72,18,326/- in 2019 for
the E-2 and E-1 pockets are annexed herewith as Annexure A -3(Colly).

Despite repeated requests and reminders, DJB has not taken over the services
(i.e., water supply & sewerage services) till date. A copy of the correspondence

between DDA and DJB is annexed herewith as Annexure A-4.

It is further submitted that DDA remains committed to ensuring environmental
sustainability. In this regard, DDA has already submitted an estimate for
approval to lay a DI pipeline to divert the treated sewage effluent from the STP
to a water body at Rangpuri. The treated sewage water at Rangpuri water body
will be utilized to develop & maintain the green area. A copy of the laying D.I.

pipeline from STP to Rangpuri Village is annexed herewith as Annexure A-5.

4. _Allegations of Pollution by DJB

4.1 That the order dated 22.11.2024 of this Tribunal, the Counsel for the DJB contented

4.2

T,

,»

that source of pollution is basically on account of inaction on the part of DDA.
However, it is respectfully submitted that DDA has been adhering to all

directives issued by this Hon’ble Tribunal and hence denied such contentions .

It is reiterated that:

the treatment and disposal of domestic sewage in the entire capital, including E-
1 and E-2 pockets, fall within the domain of DJB. Further, DJB has not taken
over the sewerage services from DDA, nor has it submitted any deficiency

charges. DDA has consistently communicated with DJB to address these issues.

The unauthorized colonies contributing untreated sewage are not located on

DDA-acquired land. These colonies are situated on land still under the possession

A of LAC/L&B, GNCTD.
2

/%
p @“5_ Drinking Water Supply in E-1 and E-2 Pockets, Vasant Kunj
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5.1 It is submitted that the drinking water supply in the E-1 and E-2 pockets is
currently being managed by DDA through water tankers, as DJB has failed to
provide piped drinking water despite receiving infrastructure funds (amounting
to Rs 82,20,380/- in 2008 & Rs 5,72,18,326/- in 2019 for E-2 & E-1 pocket

respectively).

52 In the absence of a piped water supply from the DIB, the DDA has been
constrained to supply water to the E-1 and E-2 pockets of Vasant Kunj through
tankers. This arrangement not only imposes logistical challenges but also
exacerbates traffic congestion and environmental pollution along the E-1/E-2
road. In light of these circumstances, it is most humbly prayed that this Hon’ble
Tribunal may be pleased to issue appropriate directions to the DJB to ensure the
provision of piped water supply to the aforesaid pockets and to assume
responsibility for water supply and sewerage services from the DDA. The DDA
undertakes to bear any deficiency charges arising from the transfer of services

to the DJB, subject to approval from the competent authority.

10.  That in light of the aforesaid, it is respectfully submitted that the Respondent
/DDA has complied with the directions of this Hon’ble Tribunal in the present
matter, bearing O.A No. 17/2022.

Superintending Engineer
Southern Civil Circle-2
Delhi Development Authority
D-3&4, Vasant Kunj, New Delhi

VERIFICATION:

DEPONENT
Superintending Engineer
Southern Civil Circle-2
v 91 aDi%eé;hzi% Development Authority
ROVT. OF INDIA -3 &4, Vasant Kunj, New Delhi
3 o T H e wil
A PREME CRURT oF il

DELH
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DELHI QFVEL(}?MENT ;’%ﬁTE&Oﬁ"iTY
WS TITUTIONAL LAND BRANCH .
A Block, 2™ Floor, Vikas Sadan, INA, New Delhi — 110023

F*}ﬁ:iz»i Diate: 2711124
F. LOALAO012022GOV T3 2L 1932 Date: 26/ / 24

To

Member (Dr). 7

Delhi Jal Board, GNCTD,
Varunalaya PH 11, Karol Bagh,
New Delhi-110003,

Suly: Possession of Land measuring 12208.57 sqm. to Deihi Ja§ Board at Khasra No.
122572, 122872, 123072 & partly 1231 at Rangpuri and Mahipalpur area under
Bijwasan Constituency (AC-36), Delhi for the construction of STP.

Ref: Allotment letter dated F. LIVIL/O001/2022(G OVT/32-1L-111/1242  dated
15.01.2024,

This is with reference to above referred Demand cum- Allotment letter dated of this
office.

2. Competent Authority is pleased to accord permission of handing over the physical
possession of the subject land subject to furnishing of an undertaking by DJB that the

outstanding dues will be paid within 30 days from the date of issuance of this possession
letter.

3. Youare, therefore, requested to depute your authorized representative to contact Suptdg.
Engineer (P & HQ) South Zone, DDA, AGV Complex, Shah;jar Jat Viﬁaﬁé New ﬁﬁi&:ﬁ;
110049 for fixing up the date and time for handing over the possession c;f“ ﬁlﬁ “abov

mentioned site within 15 days from the date of issue of this letter. )

i}\ ‘ i}xrumt {il )
Copy w: -

I Suptdg. Engineer (P & HQ) South Zone,

DDA with th

concerned official to hand over the pl e request o direct the
ysi .

the authorized representative of gjé ?Eqpm%“mﬁ of the above mentioned site to

NCTD. A copy of .
fg?;zg. ith possession ;ﬁ;m may in, auhﬁuﬁcﬁ to this gfﬁj handing over of plot

Dy. Director (1L)

Qranned with CamQnanner
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DELH! DEVELOPMENT AUTHORITY 4
OFFICE OF DY.DIRECTOR(LM), NDZ
A-BLOCK, 3%° FLOOR, VIKAS SADAN ,INA

E.NO. FI(Misc.)DD/ND,Z/DDA/ZO'ZO-ZJ./Q__Q;% Date: 261 ‘“]Q_az'«—[

To,
The Executive Engineer (SPD-I)
DDA Office Complex, Vasant Kunj,
New Delhi-110070.
Sub: Providing status of land adjoining E-2, Vasant Kunj (i.e, land }ad‘j‘oini’ng Khasra no.
1220, 1226/1,1227,1228/1, 1229, 1277, 1278, 1279 & 1280 of Rangpuri Village).
Ref: Letter No. Fl(II)AE-EI/SPD-I/DDA/2024'-25/990 dated 22.11.2024

Please refer to your office letter dated 22.11.2024 on the subject cited above.
The land adjoining to Khasra no. 1220, 1226/1, 1227,1228/1, 1229, 1277, 1278, 1279
& 1280 of Rangpuri Village are Khasra Nos. 770, 771, 786, 787, 821, 822, 823, 828, 829
& 833 situated in the revenue village of Mahipalpur, Delhi.

1. As per land records, DDA, the Khasra Nos. 770 (2-10), 771/1 (1-0), 771/2 (3-02),
786 (6-0), 787/1 (2-5), 821(1-18), 822 (6-6) are notified u/s 4 vide F4(98)64-L+H
dated 23.01.65 and u/s 6 vide F4 (98)64- L+H dated 26.12.68 of LA Act but not

acquired for DDA.
The Khasra No. 787/2 (1-8) stands acquired vide award No. 30/86-87 and physical

possession was handed over to DDA by LAC/L&B, GNCTD on 23.09.86 and is further

transferred to AE, QRT/SWD-2,DDA.
The Khasra Nos. 823 (5-0), 828/1 (2-9), 828/2 (0-11), 829 (5-15), 833/1 (1-4) and

833/2 (1-4) stands acquired vide award No. 30/86-87 but physical possession was
not handed over to DDA by LAC/L&B, GNCTD due to stay of High Court as recorded

in possession proceedings dated 23.09.86.

e

Dy.Difector(LM)
New Delhi Zone
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: '_ Sub Repcrt regardmg status of water supply schema in Secter-E, .
— Pkt.-2, Vasant Kunj to be taken over by DJB. S
- N.O,W,: 8591 Mass Houses Pkt -2, Sultan arhx .'Vasant Kun‘. .

| Ref.: Representatmn fmm RWA Pkt E-Q Vasant Kunj wde No i., .
L RWA/E-Q/SECY ]2@26;’{}17 dt. 30.01. 2020 (Annemue—‘A’) o

';Wxth reference abave c:ted aubject ihe deszred report 1s as

Al,’Infrastmcture fund ameuntmg to Rs 1, (39 GS 216/ had been¢ - .
- worked out after discussion with DJB officers held in the FSS
- chamber of VC/ DDA on 19, 05 2005 whmh was tc be pald in. - G
mstal}ments to DJB ’ A , e -

g 2. Tcrtal a;neunt pa.ld to DJB t{ﬁ date is Rs 82 82 164/-

' Balance fourth and final installment for Rs. 26,26,052/- will be 8
- paid after laying of water supply hne for cnnnectmn ‘with UGR -
and release af watar by DJB. S - . B

3. A mieeting was held wzth DJB ofﬁmals on 21.00.2017 to discuss @8
. issues pertaining to DDA colomes in - various parts of Delhi
. where water suppiy schemcs were to be taken ever by DJB

| B 4 Mmutes of meeimg were 1ssued by Member(Water Supply) DJB .
o vide letter No. FZ&/’DJB!M(WS}}QOI?;"HQ -726 dt 26. 09 2017 B
S (Annexure-‘B’} ol

5 In the Mmutes of meetmg, the heuszng scheme unde:r reference o
- exists at S.No. afii) under the head “lst of colonies/pkts. where .
‘water i zs supplied by DDA and not yet raken over by DJB” ;

6. It was’ demded in the meetmg that the jmnt mspectmn in r/ o
- above colonies will be carried out by DJB with their counterpart = |
-~ officers of DDA within a. week ‘time to work out the deficiency - §
. charges.  DJB. officers were dn‘ected to - ‘prepare deficiency
- estimate by 25.09. 2!317' in ali respect on the basis of plans*’
B submxtted to DJB Lo . : A 8

T _Accordmgiy, the pians were submxtted to DJB and the gomt site -
‘inspection by DJB and DDA officials of Civil wing was carried
~out on 04.10.2017 and thereafter a joint site inspection of civil
-~ and electrical wings of DJB ‘and DDA was also carried out on
20011 20 17 but the deﬁcxency esﬁmatc, has net been reeezved sq:
far. 7 : . N

Contd..T/2

Qraanrnard k‘r'pan’nnﬁ'ﬂA‘-v '



8 Handmg/tajﬁng over af Water supply netwcrk has not . taken .
place till date and no cannectmn thh DJB UGE has been .

L ﬁ'done tﬂl date

9. Dueto non»avaﬂabﬂity of pmped drxnkmg water orf E}JB DDA 13; ‘
- forced to supply water through water tankers: On an average |
- basis about 20- 25 water tankers of 10, 000 litres capacity have
- been engaged through ' private agency to ‘meet out the_

: ,reqmrement of drmkmg water of the occupants ’ e

19 Smce start ’d’ns afﬁce has wntten severai Ietters a,nd remmders -
S ycenstanﬂy requesting to provide. the deficiency estimate and to.,
- allow filling of 20-25 tankers daily of 10,000 litres capacity |

- each from DJB filling point’ preferabiy in Vasant Kunj area but | -

- till date no response has been received from their end. Copies
- of letter written to DJB time to time are encigsed herethh as

P : ready referencetAanexure»‘C’i
Lol .ﬁ,mm%a

r 3 “Executxve Engmeer
4 et ‘;9,5, \?7" smm-yam :

 SE/SCC-1.DDA

RN

Crannad b FMlam Qinosmmne
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»

OFFECE or THE Execmws ENG!MEER
. SOUTHWESTERN DIVISION NO.2
D D. A VASANT KUNJ NEW‘ DELH!—?Q

©No SWD ?lin{ a&{ructu,e Fund /On 09}' L{ t‘,‘( DaiEG {“ Lf {‘i} R
P e L ‘r[nc mu,ng aika)
wh -'“WDA Mangl apuri -

'f\ueDe m s

: : - o ‘,-.‘.:!_v!i.*i*i;t'w_t;rii;ti*.*“"*** e

L Please refer to the above noied sub;ect !n th:s c:onnectxon as decxded pleaser_ e
ST find enclosed herew;th a cheque bearing No.112283 dt. 07.04. 2008 for. amounting 1o S
: i o . Rs. 52,52,104/ (Rs. Fifty two lacs’ fifty two thousand one huncfred four cniy) towards :
. payment of (2" & 3" msta#menis) Infrastructure: charges to Delhi Jal Board (DJB) o
» vagamsi the scheme of "Clo 850 Mass Housmg {T?GHK} 34OMEG & 34()L G) at \fasaﬁi’ o
: Kun; rsear Sultangarh; on Tumkey Baszs : , v ‘ :

Submrt(ed far kmd perusai and nece%sary acttcn at yeur enﬂ

f-’_:VEnct Asabove L e e T T e T T
. ChNo12283dt7408
»"l,forR35252104i- e e

o uhaﬂ}"~<;_.
“Eﬂgmeer-_ L
| T , swbjxum,

CE(SWZ} for kmd mformahom , A e S
‘ 2 SE/CC.1 for kind information. i o g
3 AEVSWD2fosmf&ﬁecact R T T \ '

- Executive Engineer

CQhannad e o nnmnae .
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ANNEYURE A-4

RFMlN DER
'  PELHI DEVELOPMENT AUTHORITY feeeh Rera wiaor,
OFFICE OF THE EXECUTIVE ENGINEER aiftrmht sfirdar, spp-1, e ﬁ-,»., e, & 2
SOUTHERN PROJECT DIVISION -1, DDA fro Ry yre W
DDA OFFICE COMPLEX, VASANT KUNJ, e vida A, fredt 00
NEW DELHI -110070 2 A= eespdidda@gmail.com
EMAIL :- eespdldda@gimail.com o . 011-261 o
PHONE NO, 011-26122318 [FRcIRSEC I 26122318

HHID: F15(238)/AE(P)/SPD-1/DDA/2024-25/ 5, wﬁ' frtier: 2 \-04-202Y

The Executive Engineer (South West)-11
Delhi Jal Board, Najafgarh,
New Delhi. ' ,
Aafrsd ST :  Construction of 850 Mega housing actually constructed 795 flats (140 HIG, 350 MIG
8305 LIG) at sector-E, Pocket-2, Vasant Kunj near Sultangarhi on trunkey basis.
Rug 1 .. Handing over of water supply scheme.
Er-+ (A T | Letter no. F4(12) AE(P)/SWD-2/DDA/17-18/1021, dated 01.10.17.
i) Letter no. F4(12) AE(P)/SWD-2/DDA/17-18/1148, dated 10.11.17..
iii) Letter no. F4(12) AE(P)/SWD-2/DDA/17-18/1638, dated 16.05.18.
Civ) Letter no. F4(12) AE(P)/SWD-2/DDA/18-19/2143, dated 12.10.18.
v) Letter no. F4(12) AE(P)/SWD-2/DDA/18-19/284, dated 03.04.19.
vi)  Letter no. F4(12) AE(P)/SWD-2/DDA/18-19/664, dated 18.07.19.
vii)  Letter no. F4(12) AE(P)/SWD-2/DDA/18-19/866, dated 16.09.19.
viii)  Letter no: F4(12) AE{P)/SWD-2/DDA/19-20/1045, dated 05.12.19.
ix) Letter no. F4(12) AE(P)/SWD-2/DDA/19-20/09, dated 04.01.20.
x) Letter no. F4(12) AE(P)/SWD-2/DDA/19-20/137, dated 28.02.20.
xi) Letter no. F4(12) AE(P)/SMD-1/DDA/20-21/288, dated 22.06.20.
xii) Letter no. F4(12) AE(P)/SMD-1/DDA/21-22/214, dated 13.04.21.
xiii)  Letter no. F4(12) AE(P)/SMD-1/DDA/21-22/339, dated 02.07.21.
xiv)  Letter no. F15(238)/AE(P)/SPD-1/DDA/23-24/790, dated 21.08.23.
xv) Letter no. F15(238)/AE(P)/SPD-1/DDA/23-24/987, dated 22.11.23.
. xvi)  Letter no. F15(238)/AE(P)/SPD-1/DDA/24-25/78, dated 23.01.2024.

In context of aforesaid subject & references, a number of requéStswere made by DDA
to provide the deficiency estimate of the E-2 pocket, Vasant Kunj, so that piped water supply
through DJIB can be ensured to the allottees of E-2, Va'sa.n:t',Kunj@ 1t is pertinent to mention
here that the joint inspection of the above said pocket has already been carried out on
04.10.2017 and subsequently the joint inspection of Civil and Electrical wing was also carried
out on 20.11.2017. Furthermore, the then CE(SZ), DDA also req'uested”the same to then
CE(South), DIB vide letter no. CE(SZ)12(79)20/436 dated 13.03. 2020 but no fruitful result
obtained so far.. :

In View of the above, it is once again requested to prowde the def iciency estimate of
the above-mentioned pocket at the earliest, so that handing/taken over of water supply &
sewage services along with allied mstauatlons like UGR etc of the above said pocket can be
done between DDA & DJB ' ' ~ / '

Re e e, A FS
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DELHI DEVELOPMENT AUTHORITY
‘OFFICE OF THE EXECUTIVE ENGINEER
SOUTHERN.PROJECT DIVISION -1, DDA
DDA OFFICE COMPLEX, VASANT KUN3J,

NEW DELHI -110070

EMAIL ;- - eespdidda@gmail.com
PHONE NO. 011-26122318

" REMINDER' Y3
i Wuﬁw .
it wifirdan, spo-, B = wre,

2o Ry wratery q, -
e e 1, =18 ot 0o Q;
% T\TET eespdlddaﬁ}gmall com

FHI®: F15(238)/AE(P)/SPD-1/DDA/2024-25/1 & fetip: 03-01-2024-
‘The Executive Engineer (South West)-II
Delhi Jal Board, Najafgarh,
New Delhi.
Fafosd®199:  Construction of 850 Mega housing actually constructed 795 flats (140 HIG, 350 MIG
& 305 LIG) at sector-E, Pocket-2, Vasant Kunj near Sultangarhi on trunkey basis.
faug Handing over of water supply scheme.
sl i) Letter no. F4(12) AE(P)/SWD-2/DDA/17-18/1021, dated 01.10.17.

ii} Letter no. F4(12) AE(P)/SWD-2/DDA/17-18/1148, dated 10.11.17.
iii) Letter no. F4{12) AE(P)/SWD-2/DDA/17-18/1638, dated 16.05.18.
iv) Letter no. F4({12) AE(P)/SWD-2/DDA/18-19/2143, dated 12.10.18.
v) Letter no. F4(12) AE(P)/SWD-2/DDA/18-19/284, dated 03.04.19.

vi) Letter no. F4(12) AE(P)/SWD-2/DDA/18-19/664, dated 18.07.19.
vii) Letter no, F4(12) AE(P)/SWD-2/DDA/18-19/866, dated 16.09.19.
viii) Letter no. F4(12) AE(P)/SWD-2/DDA/19-20/1045, dated 05.12.19.
ix) Letter no. F4(12) AE(P)/SWD-2/DDA/19-20/09, dated 04.01.20. ’

x) Letter no. F4(12) AE(P)/SWD-2/DDA/19-20/137, dated 28.02.20.

xi) Letter no. F4(12) AE(P)/SMD-1/DDA/20-21/288, dated 22.06.20.
xii} Letter no. F4(12) AE(P)/SMD-1/DDA/21-22/214, dated 13.04.21.
xiii) Letter no. F4(12) AE{P)/SMD-1/DDA/21-22/339, dated 02.07.21.

xiv) Letter no. F15(238)/AE(P)/SPD-1/DDA/23-24/790, dated 21.08.23.
~ xv) Letter no. F15(238)/AE(P)/SPD-1/DDA/23-24/987, dated 22.11.23.

In context of aforesaid subject & references a number of requests were made by DDA

to prov;de the deficiency estimate of the E-2 pocket Vasant KunJ, so that piped water supply

through DJB can be ensured to the a!letteesef E-z, Vasant Kunj. It is pertinent to ma;ntlen

obtained so far.

here that the joint inspection of ‘the above said pocket has already been carried out on
04.10.2017 and sUhsEquentiy the joint inspection of C’i-\i-fiv and Eierctricéi wing was also carried
out on 20.11.2017. Furthermore, the then CE(S-Z), DDA also requesied‘ the same to then
CE(Soath), DIB vide letter no. CE(SZ)lZ(?9)20/43E dated 13.03.2020, but no fruitful result

In View of the above, it is once again requested to provide the deﬂcrency estimate of

th‘e a.bo\‘fe-’mentianed pocket at the earliest, so 'th,at‘ handing/taken over of water supply &
‘Sewage* services along with allied installations like UGR etc of the above said pocket can be

~ done between DDA & DJB.
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‘REMINDER

DELHI DEVELOPMENT AUTHORITY Reh Reramiero

OFFICE OF THE EXECUTIVE ENGINEER R sifirdar, sPp-1
SOUTHERN PROJECT DIVISION -1, DDA fe fae e, e R wre wraterd i, ;{

DDA OFFICE COMPLEX, VASANT KUNJ, Ao wRen e, 7E e o
EMAH!:‘EW DELHI -110070 Mx@m
1~ gespdiddagig com
PHONE NO. nn-zsxz?;;‘s . LT :011-26122318

HHIE: F15(238)/ AE(P)/SPD-1/DDA/ 29‘2}3:.:24 / ci cg?% S ﬁ:maﬁ i&F: gg‘—}] -——23

The Executive Engineer (South West)-II
Delhi Jal Board, Najafgarh,
New Delhi,

Prafmed®s1am:  construction of 850 Mega housing actually constructed 795 flats (140 HIG, 350 MIG
. & 305 LIG) at sector-E, Pocket-2, Vasant Kunj near Sultangarhi on trunkey basis.

g : Handing over of water supply scheme.,
Ha‘f 3 i} Letter no. F4(12) AE(P)/SWD-2/DDA/17-18/1021, dated 01.10.17.

ii) Letter no. F4{12) AE(P)/SWD-2/DDA/17-18/11 48, dated 10.11.17.

iii) Letter no. F4{12) AE(P}/SWD-2/DDA/17-18/1638, dated 16.05.18.

iv) Letter no. F4(12) AE(P)/SWD-2/DDA/18-19/2143, dated 12.10.18.

v) Letter no. F4(12) AE(P}/SWD-2/DDA/18-19/284, dated 03.04.19.

vi) Letter no, F4(12) AE(P)/SWD-2/DDA/18-19/664, dated 18.07.19.

vii) Letter no. F4(12) AE(P)/SWD-2/DDA/18-19/866, dated 16.09.19.

viii} Letter no. F4(1 2)AE{P)[SWDQ/DDA?IB-ZO/ 1045, dated 05.12.19.

ix) Letter no. F4(12) AE(P)/SWD-2/DDA/19-20/09, dated 04.01.20.

x) Letter no. F4{12) AE(P)/SWD-2/DDA/19-20/137, dated 28.02.20.

xi) Letter no. F4{12) AE{'?)ISMD-T/DDA/ZO-Z 1/288, dated 22.06.20.

xii) Letter no. F4{12) AE(P)/SMD-1/DDA/21-22/214, dated 13.04.21.

xiii) Letter no. F4{12) AE(P)/SMD-1/DDA/21-22/339, dated 02.07.21.

xiv) Letter no. F15(238)/AE(P)/SPD-1/DDA/23-24/790, dated 21.08.23,

In context of aforesaid subject & references, a number of requests were made by DDA
to provide the deficiency estimate of the E-2 pocket, Vasant Kunj, so that piped water supply
through DB can be ensured to the allottees of E-2, Vasant Kunj. It is pertinent to mention
here that the joint inspection of the above said pocket has already been carried out on
04.10.2017 and subsequently the joint inspection of Civil and Electrical wing was also carried
out on 20.11.2017. Furthermore, the then CE(SZ), DDA also requested the same to then
CE(South), DIB vide letter no. CE(SZ)12(79)20/436 dated 13.03.2020, but no fruitful result
obtained so far. It is also submitted that even after depositing three instalments of
Infrastructure fund, DJB has not provided any water connection to above-said pocket.

In View of the above, it is once again requested to provide the water connection as-
well-as deficiency estimate of the above-mentioned pocket at the earliest, so that
handing/taken over of water supply & sewage services along with allied installations like UGR
etc of the above said pocket can be done between DDA & DIB.

fae fae we, -2, a Fw
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CELHY DEVELOPMENT AUTHORITY
© L OFFICE OF THE EXECUTIVE ENGINEER.
SUTHERN PROJECT DIVISION <1, DDA
D=2, VASANT KUNJ, NEW DELHI 110070
EMAIL = ¢ospdidda@amail.com
PHONE NO. 011-26122318

SI®: F15(238)/AE(P)/SPD-1/DDA/2023-24/ _'H C_;*g,

R

e RS

it
P

The Executive Engmeer (South West) m : 4
Delhi Jal Board, Najafgarh s R
New Delhi, :

16 350 MIG

Namoeofwork Construction of 850 Mega Housing a}
- & 305 LIG) at sector -E, Pocket -2, Vasant Kunj near Su!tangarha on tmnkey basis.
Subject 4 Handing Over of water supply scheme,

 References : (i) Letter No.F4(12)AE(P)/SMD-1/DDA/2022-23/1021 dated 04,10.17.
Rt R {ii) Letter No.FA(12)AE(P)/SMD-1/DDA/2022-23/1148 dated 10.11.17.
(ifi) Letter No.F4(12)AE(P)/SMD-1/DDA/2022-23/1638 dated 16.05.18.
(iv) Letter No.F4(12)AE(P)/SMD-1/DDA/2022-23/2143 dated 12,10.18.
(v) Letter No.F4{12)AE(P)/SMD-1/DDA/2022-23/284 dated 03.04,19.
(vi) Letter No F4({12}AE(P)/SMD-1/DDA/2022-23/664 dated 18.07.19.
{vii)Letter No.F4(12)AE(P)/SMD-1/DDA/2022-23/866 dated 16.09.19.
{viii}Letter No.F4{12)AE(P)/SMD-1/DDA/2022-23/1045 dated 05.12.19
(ix)Letter No.F4(12)AE(P)/SMD-1/DDA/2022-23/09 dated 04.01.20
(x)Letter No.F4(12)AE(P)/SMD-1/DDA/2022-23/137 dated 28.02.20.
{(xi)Letter No.F4{12)AE(P)/SMD-1/DDA/2022-23/288 dated 22.06.20.
(xii)Letter No.F4{12)AE(P)/SMD-1/DDA/2022-23/214 dated 13.04.21.
{xii)Letter No.FA(12)AE(P)/SMD-1/DDA/2022-23/339 dated 02.07.21

In compliance of E.O. No. 18 dated 09.12.2022 issued by SE/SCC-2 and subsequent directions
sscucd 1o undersigned vide above referred letter, this office has taken over the charge of the above said
arca / work from SMD-5 vide No. F1(Misc)AE-111/SMD- 5/DDA/2022-23/27 dated 12.01.2023, wherain,
during the scrutiny of the documents, it has been noticed that the then custodian of the above said arca
7 work, FEJSMD-1 has reguested you several times to provide the deficiency estimate, so that piped
water supply through DJB could be ensured to the allottees of Mega Housing as mentioned above. he
joint inspection of the above said area has already been carried out on 04.10.2017 and subsequently the
joint inspection of Civil and Electrical Wing were also carried out on 20.11.2017. Furthermore, the then.
CE(SZ), DDA has also requested the same to the then CE(South) DIB, vide their letter NO.
CE(S7)12(79)20/436 dated 13.03.2020, but no fruitful result obtained so far.

In view of above, itis once again requested that the deficiency estimate may please be submitied
w this office at the earliest, so that the same may be get approved from the competent authority and

further prodess of handing / taken over of the above said arca can be made.
"I”hzs ; may please be treated as Most Urgent. /

afgoN ufvdlern s -1
e e wie, @2, adid o

ik. Cris573, DDA for kind mfarma*mn
7, CiiSouth), 12J8, Varunalaya Building Phase -1, for kind information.

3. SE/SCC 2for kind information.
AL 1, for infermation and with the direction to take up the-inatter with DJB.
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o  DELHI DEVELOPMENT AUTHORITY
o j,‘*i?%fm‘ﬁ&‘s MAINTE "%CE DIVISION NO.: 1

: '.Eﬁwmm:etion of 850 Kega Rnusmg actuallire astructed: 795 flat: o

. HIG, 350 MIG & 305 LIG) at Sector‘& ?ocar g€ant Kunj near
o Sattangaxhiantrunkey’basis S e e ’ R
M&mﬁn over of w_nter upp sehe e, 3 S

R “?ms %x&s reference to our earher ie\:ter of even N@ Iﬁ)"?} dt4 10. 2017 & .

- subsequent reminders of even rio 1148 dt. 10.11. 2017, 1638 dt. 16.05.2018, 2143
Cdr 12.10.2018. 284 dt. 03.04.2019, 664 dt. 18. 07.2019,. 866 dt. 16.09.2019,

1045 @1 05.12.2019, 09 dt. 04.01. 2020 and 137 dt. 28.02. EGZ?.Q respectwelv vide
which we have requebted w0 pmﬂde the deﬁcwnc& esmnatf: 1f anv aga;nst thev
o abue cited subaect matter. v R _

v : 39111{ u’xspemon in thm regqrci had a}readv bnfm carmed out fm dt S
4.10.2017 by your mﬂdself alongwith your comemed AE & JE. ’E‘h&reafter, ondt.
20.11.2017 joint site inspection of Civil & Electrical ngs of DJB and Civil &
: Eie«:mcsl Wings of DDA wes again candn ted but dil date no deﬁcxency estimate.
©* has been given by vour Oﬁlce irispite of repeated requests made to you. You are, -
E therefore requested to pronde the deficiency esmmatc at the earliest so that gaxped’:'

 water supply thmugh DJB cauid be ﬁ:nsumd to the aﬂmtteﬁs of the Mega Housmg -
atan earh dat& : R - , : :

- Meanwhﬂel ycu are requested to arrange ft;r ﬁnmg of 20- 25 tankers of QDOO’ S
o hterb capacity each per day from nearest DJB- f’iﬂmg point, (preferably in Vasant =~
" Kunj area). till the water supply of this pocket is taken over by you on priority e

~+ basis. Residents Welfare Association of Sector-E, pkt-2, Vasant Kunj is pressmg';f S

S hard to. get them the pxped dmnkmg w qter suppiled fmm DJB

e Hepmg fsr an early actmn please »_“ Ll R / BT
L P e p e T e 'V‘Exeeuti_vv Engineer .
"‘_Copyto DL

1. CE{82Z), DDA for kmd mformatmn

S 2 CE(South} DJB Vamna}aya ‘building Phase 13 wnh request to kmdly accord
.. necessary appmval in this regaril ‘ : S

3. SE/SCC-1 for kind information. ‘ ' BEEE RN PR O
7;'4. - EE(Elect. };ED -6, DDA for. ml‘ormauan mth the request to take up matter '

‘with concerned Electrical Divn. of DJB. ,

AE-11/SMD-1 for pursuing the matter wnh DJB. S ;
Suml Kumar Sharma secretary RWA for kmd mfm‘matxon : : r\:)
ST T PR S S : AL : & 0
Execut.xv@ En‘g\m’;;er ’

- SMD-1/DDA




263 L Reminder~‘IX’
DEELHI DEVELOPMENTAUTHGRETY R
SOUTH MAINTENANCE DIVISION. NO A T B

| VASANT KUNJ: NEW DELHL 3/ ;

s F4(12)AE{P]/SWD~2[DDA/19 20/;33, e R 029
L ,The Executwe Engmeer {South Wr:st) II

Delhi Jal Boa;'d : Y

- Najafgarh,

E ;J"New Dei}:u

:NGW Construction of 859 Mega Hausing actnaﬂy constmcted 795 flats {140 i
. HIG, 350 MIG & 305 LIG) at Sector-E Pocket-z Vasant Kunj near
Suitangarhx on tmnkey basis. fo A E SR

SSGT ‘I‘hls has reference to our earher leﬁer o{ even Nc 1021 dt. 4 10. 201? & subsequent
- reminders of even no 1148 dt. 10.11.2017, 1638 dt, 16.05.2018, 2143 dt. 12.10.2018, 284
¢ dt. 03,04.2019, 664 dt. 18.07. 2019, 866 dt. 16.09.2019, 1045 dt. 05.12.2019 and 09 dt.
. -04.01.2020 respectweiy vide which we have requested to provxde the. deficxency estm:xate Lf o
o any agamst the above. mted sub;ect matter. S C : '

&

L Jamt mspectxon m thxs regard had aireaﬁy bcen camed Out rm at. 4. 18 201? by your o

o gocdseﬁ' alongthh your concerned AE & JE. Thereafter, on dt. 20.11.2017 joint site
__inspection of Civil & Electrical ngs of DJB and Civil 8. Electmcal Wings of DDA was again
~conducted but till date no deficiency estimate has been given ‘by your office inspite of

= repeated requests made to you, You are, therefore: requested to pmvzde the deficiency

- estimate at the earliest so that piped water - supply through DJB could be ensured to. tha
B aﬁottee's ci‘ the Mega Hnusmg at an early date L .

Meanwhﬂe, you are. rcqucsted to a,rrange for i" umg of 20 25 tarzkers of 1000{) hters :
' capacity each per day from nearest DJB filling point, (preferably in Vasant Kunj area). till
" the water supply of this pocket is taken over by you on priority basis. Residents Welfare = -
- Association of Sector-E, pkt- 2 Vasam imnj is pressmg hard te get them the pxped dnnkmg -

- water suppheci from ’DJB
: Hopmg faraneaﬂy actxon please Sl S o s
"oy Executive Engineer
B v\ﬁ/“»‘»-"SMD*liDDA’J
. Copytor - R S
L CE {SZ) ‘DDA fo&* kmd mfcamaatxan . o ' B S
2. CE (South), DJB Varunalaya buﬂdmg Pha;se-II w:th request to kmdiy accard S

necessary approval in this regard

3. SE/CC-1 for kind information. - ‘ el : e i
4. EE(Elect.)/ED-6, DDA for mfmnataon wﬁ.‘h the request to take up matter with.
. concerned Electrical Divn. of DJB. ’ q BT P matter With |
5. AE-II/SWD-2 for pursuing the matter with DJB. : B R
- 6. Sunil Kumar Sharma sectetary RWA for kmd mformahon AR 2 R
Executive En eer

SMD 1/ BD&
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'ERE—’IT F4{12)AE( )/SWD Q/DDA/ 1@ QO/ c:tcf

. ”vThe Executwe Engmeer (Souih Wes‘t} H
 DelhiJal Board o L
 Najafgarh, ¢
- NewDelhi.

. XGW*COnstructmn of 850 Mega Housmg actually ccnstructed ’?'95 ﬂats ( 141} HIG, :
. 350 MIG & 305 LIG} at Secmr E, Pocket-z Vasant Kunj near Sultangarhi on
A T trunkaybas:s,; S , , , :
a L Sub Handmg over af uxiter sgggflq scheme

PR ’I‘hzs has reference to our eafher iettera a’f even No 1(321 dt 4 IO 2@17 1148 e
~dt 10 11.2017, 1638 dt. 16 05.2018, 2143 dt. 12.10.2018, 284 dt. 03.04.2019, 664 
dt. '18.07.2019, 866 dt. 16.09.2019 and 1045 dt. 05. 12.20 19 “respectively vide
~ . which we have requested to prowdc the dei‘ c;emcy estrmam 15 Jny ar:amst the almn o

. cited subject matter. ~ : . -

Jomt iﬁSpeLtlQﬂ ‘had’ aireafi bgcn ;arr;eé out on dt f‘» i{} 2017 by mur i
goodself alongthh your concerned. AE & JE. Therealter, pn dt. 20.11. Au}: loint site
'mspectson of Civil & Eiectrical Wings of I3 JE and (Lvﬁ & Electrical W ‘ings of DDA

- was again conducted, but till date no deﬁmency estzmate has bcen gwcn hy your.
S ofﬁf:e msplte: of repearcd requests macie to you = : .

o Ysu are, therefore once. aga:n requﬁzsted tc pmvxde the deﬁc:teﬂcy estzmate tf v
R any Meanwhile, you are, again requested to accord necessary. perm;lss;mn for ﬁﬁmgj S
“of 20-25 tankers of 10000 liters capacity each from DJB filling point, preferabiy i o
Vasant Kun; area, but nﬂ date no responﬁn hab been secewed from yc}u :

, “In view of above, yoa are ance agam requested to. gram necessca y permxsszen o
R fer ﬁihng of 20- 25 tankers from DJB illing. pmm: tzﬁ thc, wr;ter suppij, of this packet '
S 1:: taken over by YOU Ok prmrzty baszs , _ =

: Hopmg for - an eariy a,ct:mn.-v - ' ' ' :
SR o , , aﬂmﬁsﬁ &ﬁzzrﬁr
S aﬁfw u’i‘%a'a% m—z!ﬁt%m
'*":‘Cepyto D R : '
1..- SE(HQ)SZ, DDA fvor kind mformatmn
" 2. - SE/CC-1 for kind information. - ' i :
~3.." EE(Elect.)/ED-6, DDA for mfarmauan w;th the requc%t to: take up matter thh
o - concerned Electrical Divn.of DUB. . S
S AEJ}/SWD-Q for pursumg the matter mth IDJB V 'LQ

. vt 4}&"’9
i atﬁ?«*m% ,3ﬁamar :
Eﬁ"iﬁ’!‘ Uf"‘t‘tﬂ? Qﬁg—-gﬁ%’;%g{

Q{'\ﬂf\“f\i‘q k‘?lr‘ﬂanﬂn“l\f“ v
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a:gzr{ F4{12)AE(P}/SWD Q/Dm;w 2@/ ‘\&\xg

 _  ,1..0'_ SR SR
R The Executrve Engmeer {Seutb Wcst)df s
© DelhiJal Board, = -
C Najafgarly
o :New }Z}elhi RREE R
e 'KO‘W'Gonstrnctien of 850 ’Mega Honsmg actualiy ccnstmcted ’795 ﬂats (14!3 HIG,' e
T 350 MIG & 305 LIG) at SectﬁbE, Pocketvz, Vasant Kunj near Sﬂltangarhi on.

R trunkeybasls, R o
o Sgb Hand‘——g—""e" Of watersu ',z'"f ,heme .

R

P Thxs has reference to cur earher lettezs af ever} th 1021 dt 4-10 2()1‘? 1 148 dt e
10.11.2017, 1638 dt. 16.05. 2018, 2143 dt. 12.10. 2018, 284 cit 03.04.2019, 664 dt. ,
© 18.07.2019 and 866 dt. 16.09. 2019 respectwely vide wh:ch we have requested to
S provzcie the deﬁc;ency esmmata zf any agamst the above f:ﬁ:eci sub;ect matter R

e Jemt i ,t::tmn had already been carrzed out on. dt 4 1{) 201? by yaur Sl

SR geeds;elf aiongmth'your concerned AE & JE. Thereafter, on dt. 20.11.2017 joint site

S mspecuon of Civil & Electrical ngs of DB and Civil & Electrical Wings of DDA

. was agamn conducted, but till date no defi merxcy cst}mate has been gwen by your o
e ofﬁce mspxte af repeated requests made to you S : , R

‘x’eu are, thﬁrefore, om:e agam requesteé to pmwde the deﬁcxency estunate 11” o
R any Meanwhﬁe you are, again requested to accord necessary perm;ssmn for ﬁ}hng o
- of 20-25 tankers of IO@GG liters capacity each from DJB filling point, prefcrab}y n
L Vasa.nt Kung area, but t:il date ne re%panse has been recewed fmm you R

R ~In view of above, you are, once agam requestad tc grant necessary permxsszon - :
o for i'zlhng of 20-25 tankers from DJB ﬁlhng pgmt tﬁl t.‘ﬂe water supply ef thls packet L
. is. taken aver by you an prmﬂty bas:s ' e . s .

Hopmg for an early actmn

Capyta B ' L
S SE{HQ}SE DDA for kmd mferxnatlan
S SE/CC-1 for kind information. = ' : = ' : S e
3. EE(Elect.}/ED-6, DDA for: mfarmatxon wzth the request ta takc up matter w:th -
. concerned Electrical Divn. of DJB. - , _ I :
4, AE-I / SWB 2 for pursumg the matter thh DJB

o ?ﬁfﬂ'f nﬁ@ﬁr z&gwaf%ﬁ'm

Crnnnad ke Mlam O anmmne.
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N The Executwe Englneer (Soruth West) Ii T o
'ViDeIhl-.Iachard | cial
- Najafgarh,

V.New t)elhl

HGW'Constmction of 85() mega Kausing acmaﬂy constructed ?95 ﬂats { 140‘ o

. HIG, 350 MIG & 305 LIG) at Seetat-E, Pocket~2 Vasant Kunj near

sultaﬂgarhiontrnnkeybaszs.v — e . IR e
v Sub' Handing over af‘ water suggy scheme o

&

SR ’I‘hls has reference to our earher ietters of even NQ 1021 dt 4. IQ 2017 1148* T
o dt 10.11.2017, 1638 dt. 16.05.2018, 2148 dt. 12.10. 2018, 284 dt 03.04.2019
o and 664 dt. 18. 07.2019 :espectwely vide thch we have requested to pmvzde. the, S

- deﬁc:.ency estlmate 1f any agamst the abcvc cztcd subject matter. N ST SRR A

L Jomt mspectmn had alreddy &een camed out &n dt 4 10. 2017 by your o
. goodself alongwith your concerned AE & JE. Thereafter, on dt. 20.11.2017 jeint
-+ site inspection of Civil & Electrical ngs of DJB and Civil & Eiecmcal Wings of
-~ DDA was again conducted, but till date no deﬁmency estamate has bﬁen gwen by ERRE
your efﬂce msp1te Qf rcpeated requests made tc you ' S O N

AR Ycu are, ﬂlerefere, cnce agam requested to provzde the deﬁcxency estxmate :
B & any. Meanwhile, you are, again requested to’ accord necessary permission for
- filling of 20-25 tankers of 10000 liters capac1ty each from DJB filling point,
' preferably in Vasant Kunj area but tzll date no response has been recelved fmm S

Coyow.

R In v1ew of abeve, you a.re once agam requested to grant necessax yv -
Lo permzsszoq, for filling of 20-25 tankers from DJB ﬁllmg pamt tﬁl the Water supz;iy AR

B of this pocket is. taken over by yeu on pnerﬁy ha31s R

Hopmg fcr an early a.cnon

”‘f"Capth e L
SN SE{HQ}SZ DDA for kmd mformatmn
. ,2. SE/CC-1 for kind information. - R -
i 3 EE(Elect. )/ED-6, DDA for mfermatmn wzth the request to take up matter Wlt;h, SR
4

H

concerned Electrical Divn. of DJB, ,
AEJI / SWI}~2 for pursumg ths matter thh DJ B i

Qrnnnnd ko lamOanmmas
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'la L
. The Execm,we Engmaer (bsuth Weat} iI 5;, @ RO Bluigag w. : v
' DLIhx Jél Buard o mm%””“‘:zg /)
’ Nm Dcihl ' . ..,m R

o NGW'Canstmctien af 859 Mega Housing actually constructsed ’2‘95 fiats {14—9 o

7 HIG, 350 MIG & 305 LIG) at Sector—E Pccket-z Vasant aunj near .
Sultangarh: on trunkeybasis. - S R
Sub, Handing aver sfwaterwp&yscheme. el L

i‘ms has rel%rcnw o cmr earhcr 1euers cf even No 1()’?1 dt 4 1(3 203 7, 1148 o
o dr i(} 11.2017, 1638 dt. 16.05. 2018, 2143 di. 12.10.2018 and %,4 dt.
03, {}4 2019 recspwtwdy vide which we have requesmd to pm\ncze Lhe :.*hcu,nc‘ L
’ estlm;m: Lf cmy agams!, the ahrwe u&ed &nbject matte S R I

L Jmm mxpeauon had ain«ida bmn mzrmc{ ol urs cit 4 ’IQ v ;mu,r'*. ;
vrmdse%f g.zlongxmth your cenc:emc:d AR B JE! Thnrcaﬁm, on dt.. 2(.1 11. ?Ls”” jomt‘ P
CosiLe In spec.s;z(m of Civil & Electrical W ings ol DJB and Ciyil & Llectrmql ngs ol

iFDA was again mnduuud but il I dute no daﬁcwm v g\.tmmlé ?ms neen 4 w ahy

. y{)ur c}fﬁce mapm: of repcdmd fequc*sts i’lddﬁ to. you

S Yau are, Lhemfore, ane agam requested to pmv:de Lhe dc,izucnat f‘SLi;n;m.L R

- ';f any ‘Meanwhile, you are, again requested to accord necessary p{.rzuhbmﬁ wr. o

-~ hiling of 20-25 tankers. ol 10000 liters capacity each from -DJB filing point,

prdarabiy in VasanL Kunj ana, buL uii datc no. responsa has bcen xwuvz.g {mm SR
':1';3;{)11 U - S _‘ - R

L in vxew of abave, yeﬁ afa orice agam raqus:sted ) gmi.i ﬂeéesSazjz_'

: permxssmn for filling of 20-25 tankers from DJB filling pmnt uﬁ the water su p;:iy,‘ .

e Df thxs poclwt zs I.dku’l (}VGI‘ by yau on prmnty babu} R

H{;pmg l’or an cari} acu{m s S o ‘ ' R
TR S R Sﬁmﬂzﬁ dx’fmax [
S E‘f’?“?ﬂ’i z:’féiraﬂ% m«zz‘%ﬁzm
I SE(HQ}SZ DEA for kmd mfmmauon
2. SE[CC I for kind mformatzon ‘

3. EE(Elecl.)/] ED-6, DDA for in
’ /cmmemed Electrical Dwn of DJB.

B AL IUSWD 2 for pumumg thu mattcr Wth DJB l" o

. a’féﬁm nﬁ’ém% ?KE{*Q&'P'%ET

I‘m zﬁaf_xcm wjth the r&quest m ;.ak{, up muller wﬁh -

CQmannad ke pannnﬁhn«
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The Executive Eﬁgmeer (South West) -1, ,‘g};fﬁi’m" No. 1, 0.0, 4 RPN
Dﬁlhl Jal BO&l‘d T : "’4%3%&&"“&&%%&%] . Sl
Najafgarh e T T ‘/)) \ﬁa SRR
New Daﬁn

 NOW:Construction of 850 Mega Hm;smg actually constructed 795 ﬂats (14& IR
~ HIG, 350 MIG & 305 LIG) at Sector—E Pncket—z, Vasaxxt }izmj near'_ e
Sultangarhz on tmnkey basis. e B A e

i Tms has reference ta our earher Ietters of even ‘«Io 1021 fIf 4, 1{3 ”?01‘? 1 148 L

‘ jdt* 10 11.2017, 1638 dt. 16 05 2018 and 2143 dt. 12.10.2018 reSpﬁ{.twely vide .
' which we have requested. to promda the éeﬁc;eﬂ{:y estmmte sf a:rxy a*mmst thc S
B abc:ve cﬂ:ed sub;ez:t matter, TS o : e

L Jcmt mspecnon haé aiready been carned cmt on dt 4 25)1’? by yaui" ES

gcodself aiongmth your concerned AE & JE. Thereafter, on dt. ‘3 11,2017 joint
o site znspecnan of Civil & Electrical Wings of DJB and Civil & Rlectrical Wings of
o DDA was agam conducted, but till date no deﬁmency est:.mate has been rrwcrz by;]. IR
R yfmr ofﬁce mspxte of repeated requests maée to yeu o : AP

S Ysu are, therefore, .cmce agam requested tes pmv:tde t.’ne deﬁcxency estzmate' s
EE ’uﬁ any Meanwhile, you are, again requested to accord necessary ;3631‘11‘133510:1 foc
* filling of 20-25 tankers of 10000 liters capacity each from DJB filling point,
R p*eferably in Vas&nt Kunj a?ea but tﬂi date no respgnse has been rcc:ewed imm =
f.‘ff}u : s , : £ _ : , :

R In view ef above, y@u are, ‘once agam requegted to grant fxeccssaxy, " ;
S permxsmon far zlllng of 20-25 tankers {from DJB filling pmnt tﬂ} the water supply‘ R,
~of thiS pockef 1s taken over %w yau on prmrmf basxs v : =

Homng far a.n early actwn ' ’
: : a@m aﬁm
A R a’i&ﬂrurq‘f‘eaz&m~2ﬁ%ﬁrm
'-',Copyto IR Sl
L 'SE{HQ}SZ Dﬁﬁ fer kind mfermatmn
2.~ 8E/CC-1 for kind mi’armatxcﬂ L ® ’ ' ' . S
- 8. EE(Elect.)/ED-6, DDA for mformatmn WIth the xequest te take up ma&ter thh
. concerned Electncai Divn of DJB. . _ , S :
LS Y'AE Hj S‘WD 2 fcr ;mrsmﬁg the matter 'mth DJB

T annnnd ke lam O ansianae
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Th,e Execuﬁve Engmeer iSouth West}-ﬁ e e
Dﬁllu Jal Beard s 4"“ R
Najafga:rh e e T e T e e
New Deibl

B KOW ﬂonstructicn of 850 Mega I-Iausing actually constmcted 795 ﬁatsf L

- (140 HIG, 350 MIG & 305 LIG) at_ Sector-E, Pocket-2, Vasant I{unj S
- near Sultangarhi on- trunkey basis. - e L

S Sﬁb ‘,Haudin‘rovera_ watersu_gggy schemé :

Thxs has rcfcrence ts Gur earlzer Iettefs of even N’o 1@21 Jt 4- 10 2@17

© 11484t 10.11.2017 & 1638 dt. 16.05.2018 respectively vide which we have
 requested to pmvnie the deficiency estimate if any against the above cited

subject matter. Joint inspection had already been carried out on dt.

. 4.10.2017 by your goodself alongwith your concerned. AE & JE. Thereafter, =~
. ondt. 20.11.2017 Jjeint inspection by your goodself alongwith EE(Electrical), L
- DJB, EE/SWD-2 and ‘EE/ED-6, DDA was again conducted, but till date no T

- deficiency estimate. has been given by your aﬁice In th;ts regard undersxgnedi S
i also rsquested to ycur goc}dseif teiﬁphomcaﬂy e R e o

o You are, therefore xmce agam requested to prcmde the deﬁcxcncy N

~ estimate if any. Meanwhile, you are, again requested to accord necessary - .
. permission for filling of 20-25 tankers of 10000 liters f:apaczty each from DJB PERREI |
- filling point, ‘preferably in Vasant Kunj area. But tﬂl date n.o respmzsc, has;‘ RN
vT‘,’.rbeenrecewed fremyou R T e , T

In view sf above, yau are, ance agam requested to gra.nt necessary",

: Pexmtssmn for filling of 20-25 tankers from DJB filling point *311 ﬁlﬂ water e
' Q:su;)piyof | ' LER

-pocket 1s taken. over b‘y you cn pnerlty baszs

Hupmg faranearly actmn R o SRR
IR LR Wﬁf‘aﬁﬁm—zﬁ%%m

Copytc _ : : o RPN
SE{HQ}SZ DDA i‘ar kind infonnanom _i T
2 SE/CC-1 for kind information. - = :
3 AE~II / SWD 2 far pursumg the matter mﬂa DJ’B

rnmmnnd ko Mo Cnnmnae
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m F4(12}AE(P}/SWD 2fDDA[I’7~18[/o’33 /6 4:/9 ;
B *[}‘**The Exemﬁve Engmeer (St}iithchst};n,- * PR T
-.",Del}ndalﬁcard S T S e e e e

- Najafgarh,
. ’New Delhl

NOW-Canstructmn of 85{2 Mega Housmg actualiy Oﬂﬂsmcte'i 795 i}ats A
A {140 HIG, 350 MIG & 305 LIG) at Sentax-E Pocket~2 Vasant Ktin} o

P ‘near Sultangarhi on trunkey basxs.
S Sub Handir;f pver o Vwa.tersu ;

: Thls has reference t{& our earher letters e’f even No 1021 dt.4. 10 201? &, S
S }148 dt:. 10.11.2017 respecnveiy vide which we have requested to prowde the IR
deﬁczenc:y estimate if any against the above c:ted subject matter. Jomt'ﬁ;
 inspection’ had already been carried out on dt. 4.10. 2017 by your geodseif:};'_' L
o @sngmth your conicerned AE & JE. Thereafter, on dt. 20.11.2017 joint
. inspection by your: goodseif alangmth EE(Elecmcai}, DJB, EE,!SWB 2 and
. EE/ED-6, DDA was again conducted, but till date no. deﬁmency estimate has S
L ‘been given by your ofﬁce In th;s regarct unders&gned also requestcd tc yonrf o
'  ;5 '..geadself telephamcaliy . v . . : ST

, You are, thﬁre{ore ence ag&tn rcquested t@ promcic the deﬁmencyf‘ R

vestunate if any. Meanwhﬂe ycu are, again requested to accord necessary -
O permission for filling of 20~25 tankers ef 10000 liters capac;ty each from DJB SR

o filling point, preferably i m Vasa.nt Kung area Bui till datc no rcspsnse has :
o been receaved fromyou. : : : ‘

En \new gf above, you are, once agam requested i:xa grant neoe&sa:y' R

2 PErmmsmnjf r filling of 20-25 tankers from DJB filling pamt tﬂi the watel‘ S
suppiy of this pocket is taken c)ver by y{m on prmnty bams o o

Hopmg fur an eariy actmn

Cepy to: , ' RN
SE(HQ}SZ DDA ibr kind mformatmn 3
2 SE/CC-1 for kind information.
3 AE—II f SWD 2 for pursumg the matter mth DJ B

annnnr] Iaer Flamm O anmmne
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The Executzve Engmecr {Scuth West) , S I
‘ Nagafgarh ‘ * ’. At T e e
o NewDe}hz " S R I S N o

‘ [KOW Ganstmction of 850 Mega Housing aetaaﬁy constructed 795 ﬂatsf o

. - {140 HIG, 350 MIG & 305 LIG) at Secter«E, Pocket~2, Vasa.nt Kunj,: TR
o ‘near Suitangarhi on trunkey basis. ’
o Sub. _Handin over of watersu 1‘ 'scheme o

Piease refer abeve cﬁed Sl}.bject mattﬁr, in tkns regard 11: 13 to mfomt, el
~ that the _}omt site inspection of water line network laid at site as per
' approved scheme vide letter No. F4(761)/ FZ/EE(P)W-IIl/ 05/360
- dt. 30.08.2005 has already been cameci out alongwith your goodself and
~ concerned AE & JE of your division on dt. 4,10.2017. Copy of approved
~ water supply scheme of this pocket had already been sent to you vide .~
IR thzs office letter of even No. 1021 dt. 4.10.2017. The deficiency estimate if - S
. any was to be subzmtted by yau but geiit date 'the same has not- been: S
Sﬁﬂt B . T - - R SR

B ’in VlCW of abave yau are, once agam requested to prcmde the i
deﬁcxency estimate if any at the earhest fer takmg ﬁ.&rthex necessary_; L
*'zfj;"’actmnby t}ns afﬁce ' L v . :

Hepmg fer an eariy aetmn

ORI, SR
o e FE e

) St qafémﬂﬁaaﬂm——zﬂ%%m
Copyta S ' -
1. SE[HQISZ, DDA for kmd mformatmn

2] SE/CC-1 for kind information. i e

~ . 3. EE(E)/ED-6 with the requsst to cenduﬁ ;tmlt snte. mspectwn mﬂx
JET ,_”;Excc&tx:ve Engm@er(E & M} S’DMC regardmg handmg over the pumpmg
Lo stationoete. : , - v
4 ’AE-H ;’SWB 2 for pursumg the matter mth DJB




: _The Execu’c:;ve Engmeer (South West)»vil
- Detlhi Jal Beard

L ‘Najafgarh,

G New Deihx

P - & O 3

near Suitangarhx un tmnkey basis‘

Please refer the abave subgect matter ]mnt mspect:on of water

o Supply network of above cited pocket laid at site according to
. scheme appraved by DJB has been conducted today ie on
©4.10.2017. As desxred please ﬁnd enclosed herewith copy of appmved :

water supyly ‘scheme of this pecket and minutes of meeting regarding o

i status of DDA colonies in various parts of Delhi to be taken over by DJB S

- held on 21.09.2017 at 5.30 PM issued by EO to Member (WS) vide no. =
L FQé;’DJB/M(WS /2017/?12~26 “dt. 26.09.2017. You are, therefaxﬁ
e requested te iﬂndly prov:de f:he deﬁmency esumate 1f any

Encl Asstateéabove e

S Capy to:

In addmon tﬁ ﬁbOVf:, your kmd attentzon is drawn to our ea_rher o

G I‘equests made to you regarding giving permission for filling of 20 to 25 =
E ftankers of capaczty 10000 litres each from the DJB filling point in Vasant
S meet out the demand. about 2 to 2.5 lac litres potable water is more - -
s reqmreé ‘This issue was also dlscussed ‘during joint site mspecn{m. DO
- Therefore, meanwhﬂ&, necessary approval may please be given till the :
. water suppiy scheme is taken over b‘jf DJB ln thls regard a!sc mnmate e
T v'thse amount to be depamted tc E}JB G ‘

~As out of five borewells enly three borewells are functional. To

BN ’SE(HQ)SZ DDA for ind m{manon

4 AE- H/SWD~2 for pursumg the matter mﬂi DJB

  -_,~, .*2.,SE/CC& for kind information. S SR R
8. EE(E)/ED-+6 with the’ request to. conduct 3omt slte mspeci:lon mth S
:,Execuﬁve Engmeer{E & M}, SDMC regardmg handmg over the pumpmg CE L

. station etc.

B mdannad o Clam Crnmmnae

Sl e

T Nﬁt‘l.ﬁonstmctmn of 850 Me.ga Hausing aetually censtmc;ted 795 flats b Lo
sl {140 HIG, 350 MIG & 305 LIG) at Sector-E Packet-z, Vasant Knnj SRS
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EVELOPMENT AUTHORITY
D OF THE EXECUTIVE ENGINEER
FCTHERN PROJECT DIVISION-4

O CKET A-14, KALKAJI EXTN.

NEW DELHI-1 10019

: .
No F23{256)EE!SPD*MQQ;\IQO%»%/ 569 Dated: /5 |15 / >y
To

The Executive Engineer (M-36),

Delhi Jal Baard, DDA SFS F{ats,

Sector-7, Dwarka, New Delhi-110075

imate for sepafate individual water meter connections

to be installed for each flat/ dwelling unit in each tower of Multistory Flats at
E-1 Housing Pocket, Vasant Kunj, New Delhi-110070

on held on dated 16.12.2022 regarding Handing Over/ Taking
Over water supply & sewer system from DDA to DJB of E-1 Housing Pocket

Filats, Vasant Kunj alongwith inspection note signed on 02.01.2023
2. This office letter no. F.23(256)2020/SPD-4/DDAI469 dated: 22.07.2023
3. This office letter no. F23(256)/EE/SPD—4!DDA!2023—241442 dated: 19.09.24

Sub.:-Regarding deficiency est

Ref.:- 1. Joint inspecti

in context to above cited subject & references, vide which a joint
inspection was held on 16.12.2022 regarding Handing Over/ Taking Over water
Supply & Sewer System from DDA to DJB of E-1 Housing Pocket Flats, Vasant
Kunj. In this regard, a joint inspection note was also get signed on 02.01.2023
wherein at S. No. 09 a condition has been mentioned by DJB to be fulfilied by

DDA as under:-

“However, the process of Handing Over/ Taking over, the system will start after
final joint inspection of DDA and DJB subjected to the following condition:-

(i) Separate individual water connections have to be installed by DDA for each flat/
dwalling unit in each tower of Multi Storied Fiats having water meter at ground
level enable to reading by meter reader of Revenue Wing, DJB.

{ij) DDA ha§ to provide the undertaking from all flat owners (individually) that the
responsibility for maintaining the individual water connection pipe having water
meter from water supply pipe line exists at ground {to be taken over by DJB) up
to flat lies with individual flat owner.”

Pagetof2
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onse to above, this office vide letter dated: 22.07 2023 addressed
Eg(énégfpmef it was intimated as under:-
to -J0)

' separate policy for individual water connection for each flat and

S ensork m‘ ?j:;:’f DDA has allotted these flats as per approved water supply

i gti" ” i) /5 ;j?"D;Dg will try to compliance the DJR above subjected

i Sﬁmﬂ@;fﬁ;” §£};f;?z€’?f‘€1{ procedure again scheme shall be approved from
gj;;fﬁ;:ﬁzg ’g;‘: ;i:j: : if?éc’ in this complete process.

f above position, it has been decided by the Competent
oA the ince, the installation of individual water meter connections
Authority, DDA ’matds ff th,e policy of DDA. Hence, deficiency estimate may be
2o P oo th ugdg for installation of individual meters in each flat/ dwelling
Qb‘tafned from the can be install by DJB by its own, as the same comes under
e dor !hgf -sam?ew & policy of DJB only. The same is conveyed to your good
ﬁg diff;;aei?;g:xated 19.09.2024. But nothing has been heard from you so far,
office

The deficiency charges as claimed by DJB shall be subjected to the
following conditions as under:-

(i) Al the services like water supply & sewerage system shall b

e taken over
by DJB immediately after receiving the deficiency estimate amount from
DDA.

Your urgent response in this matter shall be highly appreciated.

v

=S
EXECUTIVE N%lkéER
SPD-4/DDA
Copy to:- ; o)
1. C.E.(SZ)/DDA for kind information. ’ /<
2. S.E./SCC-3/DDA for kind information.
3. AE-lI/SPD-4/DDA for information.

Cﬁ
EXECUTIVE ENGINEER
SPD-4/DDA

olc
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DELHI DEVELOPMENT AUTHORITY

ELHI DEY O EXECUTIVE ENGINEER
mrf«c&%g; PROJECT DIVISION-4
SOUGKET A-14, KALKAJI EXTN,
'NEW DELHI-110019

E [w’ 3 ted: f £ } 47 e f
No. F23 eI E/PD-ADDA2023-241 Q442 pated: | 9/5) 09 2
N, F 3 et v

Te

The Executive Engineer (M-36),
Dethi Jal Board, DDA SFS F‘lats.
Sector-7, Dwarka, New Delhi-110075

1 ici i te individual water meter connections

' rding deficiency estimate for separa.x ' ' .

Sub- tief: instglfed for each flat/ dwelling unit in each tower of Multistory Flats at
E-1 Housing Pocket, Vasant Kunj, New Delhi-110070

Ref..- 1. Joint inspection held on dated 16.12.2022 regarding Handing Over/ Takmg
i Over water supply & sewer system from DDA to DJB of E-1 Housing Pocket
Flats, Vasant Kunj alongwith inspection note signed on 02.01.2023

2. This office letter no. F.23(256)2020/SPD-4/DDA/469 dated: 22.07.2023

In context to above cited subject & references, vide which a joint
inspection was held on 16. 12.2022 regarding Handing Over/ Taking Over water
Supply & Sewer System from DDA to DJB of E-1 Housing Pocket Flats, Vasant
Kunj. In this regard, a joint inspection note was also get signed on 02.01.2023
{Copy enclosed), wherein at S. No. 09 a condition has been mentioned by DJB
to be fulfilled by DDA as under:-

“However, the process of Handing Over/ Taking over, the system will start after final
Joint inspection of DDA and DJB subjected to the following condition:-

Separate individual water connections have to be installed by DDA for each flat/
dwelling unit in each tower of Multi Storied Flats having water meter at ground level
nable1o reading by meter reader of Revenue Wing, DJB.

D4 /l{LS‘ lo ;‘)m'vide the undertaking from all flat owners (individually) that the
ponsibility for maintaining the individual water connection pipe having water meler

?1. w:'afef supply pipe line exists at ground (to be taken over by DJB) up to flat lies
L individual flar owner.” ~
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s office vide letter dated: 22.07.2023 addressed
sed), it was intimated as under:

above. thi
In response to "
to EE(M-36). pJB (CopY enc

e policy for individual water connection for each flat and
o e WP IMIPEHU PRI g ) s o1

«ppA fas 50 ’-"‘4{: DA has all Jted these flats as per approved water supply
vork elc e & 1 DDA will try o compliance the DJB above subjected

» irom DJB: , )
heme Jro% srocedure again scheme shall be approved from

their pipe 7
2 oy ordEe & ote ral
& ”\‘i 1: ) o then as Per depal frﬁi{??ii f ote process.”
condiic o ke more fime 11 this compiete | o
VIR Jpowld A - L A
DJB | ¢ above position, it has been decided by the Competent
In view © Iation of individual water meter connections
, DA. Hence, deficiency estimate may be
does not gon‘i;; DJB for installation of individual meters in each flat/ dwelling
Gb?amefhzf Q;me can be install by DJB by its own, as the same comes under
ynit sC .

' inc insta
i A that since, the sfws
Ao g der the policy of D
the domain/ purview & policy of DJB only.
jency charges as claimed b

The defic y DJB shall be subjected to the

following conditions as under:-

All the services like water supply & sewerage system shall be taken over

. by DJB immediately after receiving the deficiency estimate amount from
DDA.
Your urgent response in this matter shall be highly appreciated.
= \])o4] V1
EXECUTIVE ENGINEER
SPD-4/DDA
. f
Copy to: O z‘ oo

1. C.E.{SZ)/DDA for kind information.

2. S.E./SCC-3/DDA for kind information.
3. AE-I/SPD-4/DDA for information.

4. Office Copy.

ATy

EXECUTIVE ENGINEER
SPD-4/DDA
f

Y
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A for hanting over « INking over dater » a
rom mm to mwm DDA tiats Vasant kun). PIY & sewar L/

.

4o, shove subject 2 joant Inspection wis hold at E1 pockey Vasntiw by
o datert 16742722 and followin ot vation have rten made

ity o €3 DDA pocket vasaitiing e wivich 25 blothe of & sorwd 8

Rk Akl
. X m«wnsmmmmmtmx
D20W

W Her watet UGR \
B UBRfor damestlc putpose A£).08 ML
PO (B £0.70
S £.20 M1

1 wWatot tanks have been instatied on roo! of each block for

) Beerwater - 11000 hr
{i}  Domagiic water . 22000 its
. {m) Fhushingwater - 5000 it

{w)  Fire water - 5000 e

& Thesewtr water is trented in the STP of 1.5 KLD cepatity and the trested water &
usedin Rushing & Parks.

5. 05 Nos. T/well are instalied at £1 DDA pocket \asantkunj. smm Is supphied
mmm payment basls,at preser an average of 200 KL filter water ts suppiind on

agis tiy DIB tothis pocket.

gijewer line exiasnnarby of <L potket.

0% plpes are coming from Over hood Tank situated atrouf to ¢

- domestic and flushing purpose. 1o sach Tatfor

yoem of indmdwt walgr meter has been instolled in the flats. DDA &

i IX has to wov%de the undertakin

it s g h»om all flat owners {ind
t:nfsibmw for mintaining the incividual water mnw:hn g:::ﬁ:mm -

s r r;fn wmr supnlv mpe Hine exists at ground {to bexake g



A )
Nx w DL - 110010

by g g A ey
3 A i
;

cemrninid tank,
el 110078

\ dared 1122042 feport for handing averllaking of tuse wsta
5 from DDA m DJB of B1 DDA flats Vasant Kuny ey
wﬁ’%’{? A/DDAI24 Dated: 01-05-2023

W &
Lt

atinuation 1o above reference lelter vide which this office has re
kan over of water supply & sewer system from DDAto DB of &

é%am Kuni New Delhi “as on where basis” due to scheme has aiready been
ed by DJB for above DDA housing pocket but in this regard no reply hias been

sived by this office from DJB. As per joint inspection note on 02-01-2023 iointly signed
D& and DJIB vide which “"the process of handing over/taken over the system will start
inal joint inspection of DDA and DJB subject to the following condition™-
Sepafaxe individual water connections have to be installed by DDA for sa
figtfdwelling unit in each tower of Multi Storied Flats having meter at ground leve!l
enable to reading by meter reader of revenue wing DJB. ,
0DA has to provide the undertaking from all flat owmrs(mduw&ua y¥) that the
respensibility for maintaining the individual water connection pipe having water
meter supply pipe lines exists at ground (to be taken over by DJB) up to flat lies with

s

individual flat owner.
However, a5 per direction of High Court W.P.(C) 3859/2023 a joint wispection be

carried out and in compliance to direction of High Court & jeint inspection has beenr
* carried out on 05-06-2023 by officials of DJB &DDA. ‘
The water supply and sewcrage scheme have already been approved vy DJB

for above housing pockel and DDA has paid the amount against this scheme 10
DJB. The above process of handing overltaking over of services subject to above
condition may be sort out at the earliest due to DJB is concerned authority for supply
of water to above DOA housing pocket. Moreover, DDA has no separate policy for
individual water connection for each flat and their pipe network elc The DDA has
allotteed these flats as per approved water supply & sewerage scheme from DJB. I
DDA will try to compliance the DIB above subjected conditon then as per
departmental procedure again scheme shall be aparoved from DJB. it will tak. hors

] -
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time in this complpte process, The DIB s requested to take over the services from
DDA as per your departmental procedure at the earliest,

DJB is requested to grant the permisaion for digy! g of five Nos. new bore walls to
meet out the demand of waler to the residents of E-1 DDA housing pocket Vasant
Kunj till the handing over of services o DJB. ‘
In view of above, you are requested to decide the final joint inspection reeting and
inifiate the process of handing overftaken over of these sorvices for piped supply of

i
water to the residents of above said housing pocket f’ \x

o } })'}2

EXECUTIVE ENGINEER

; g/‘ SPD-4ID0A
Copy to- /,ﬁiwﬁ? -

1. CE (SZ)DDA for kind information.
2. S.E/SSC-3, DDA for kind inf formation.
3. AE- & WSPD-4, DDA for necessary action.
4 “‘r AQ(CAY), SA ,DDA for information.
S-AAQ/SPD- 4, DDA for information.
8. President, RWA, E1 DDA Housing Pocket, NearSu!tangarhi Tomb, Mehrauii-
Mahipalpur Road, Vasant Kunj, New Delhi- 110070. N

( .M/‘v’*'*ﬁw\; 17,

EXECUTIVE ENGINEER

,  SPD-4/DDA
@fg;mw '

&le

TN



DELHID ’BG’MENT AUTHORITY
CFFIGE OF THE EXECUTIVE ENGINEER L/ 9
FSOUTHERN PROJECT DIVISION-4
SOCKET A4, KALKAJI EXTN,

Poe NEW DELHI-110019

[yateet,

E i ADDAZDES 28 276

Pwarka, New Delhi-1 10076

Mio various colonies under South Zone.

Name of work - |

Sub Head .. Supply & carriage of drinking water through Stainless Steel
Water tankers for 852+362 (HIG/MIG/LIG) from DJB water
emergency point Pochanpur, Sector-20, Dwarka to E-1 Housing
Pocket, Vasant Kunj, New Delhi-1 10070.

Agency Sh. Sanjeev Kumar

Subject ;- Updation of actual weight of tankers deployed in water suppiy to

E-1 Housing Pocket, Vasant Kunj by DDA from DJB emergency
point at Pochanpur.

In context to above cited subject & work, whereby DDA is providing water
supply through tankers to the residents of E-1 Housing Pocket from DJB filling péint
at Pochanpur, Dwarka further, it is intimated that during visit of DJB office, DDA staff
i.e. JE/SPD-4 had observed that weight of the tankers mentioned in DJB log book is
on higher side due to which the royalty claims are getting-higher.

Therefore, the actual weight slips of all the tankers deployed in thié work

are hereby submitted for further updation in the records of DJB are as under:-

| S. No. Tanker No. Actual weight

f 1, " DLIGE1973 275 KL ﬂ
| 2. HR55Y2116 | K ‘ 4
| 3. DL1GC2797 21 KL

[ ry HR38X4438 16 KL »
i 5 HR55V0082 KL T l
; 6. HR67C0707 WKL
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o, it is kindly requested to direct the concerned staff of
In view of abov. ’ht of above mentioned tankers in their record to match
the actual We'9 pook and claim the royalty charges for the same
with ‘3‘::: i::’?he past records of DJB. (Copy of actual weight slips are

B to update

he quanﬁtieS

“‘éccordingly‘ & also up

enclosed for ready reference).

Encl.:- as above.

D

Rl AL

EXECUTIVE ENGINEER
SPD-4/DDA

to:- ‘ . ) |
Coﬁy AE-[1/SPD-4/DDA for information & necessary qchon, o} / o
2 JE/SPD-4/DDA for information & necessary action.

EXECUTIVE ENGINEER
SPD-4/DDA

ole
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Z

g 16-12-2022 report for handing overltaking of tver ster

aeion on dale o SN A Hats Venaand M e
wf;{ slem from DDA to DJB of E1 DDAvﬁais Y agaﬁi Kty -reg.
w‘ﬁ‘ﬁ égﬁjg?%{),é?ﬂﬁﬁiz@@ Dated: 01-05-2023

E

. s 1n continuation 10 above reference letter vide which thi:; office has issms»f
R » over of water supply & sewer system from DDA to &;*3 of z. DOA
@*’f“%g‘:m Delhi “as on where basis’ due to scheme has alreacy been
f ;}% for above DDA housing pocket but in this regard no reply has been
bjfé‘aéﬁ office from DJB. As per joint inspgctian note on 02_0~1,2923 jointly b?”?ﬁ
&éé'ﬁéB vide which “the process of handing over/taken over the syster wili star:

4 iint inspection of DDA and DJB subject to thgjo!lowmg cqnd:tfon - “
ﬁg srate individual water connections have to be installed by DDA for each
atigweling unit in each tower of Mutti Stoneq Flats having meter at ground leve!
enable to reading by meter reader of revenue wing DJB. '
DA has to provide the undertaking from all flat owners(individually) that the
responsibiity for maintaning the individual water connection pipe having water
meter supply pipe lines exists at ground (to be taken over by DJB) up to flat lies with
indivicual flat owner.
However, as per direction of High Court W.P(C) 3850/2023 a joint inspection be
carried out and in compliance to direction of High Court a joint inspection has been
carried out on 05-06-2023 by officials of DJB &DDA.
ji”i“;e waler supply and sewerage scheme have already been approved by DJB
i§r ace}ée housing pocket and DDA has paid the amount against this scheme to
Cifdg'ac above process of handing overftaking over of services subject to above
p 1 1nn m e o . et i B ) ’.
ot ; : a;; t:)e;;rt out al {f}e earliest due to®JB is concerned authority for supply
g ove DDA housmg pockel. Moreover,/ DDA has no separate policy for
iusi waler connection for each flat « it i Nork e o DDA
loteer and their pipe nelwork efc The DDA has
alotieed these flats as per approved wator - N
DDA wil 1y to cqn o PRroved water supply & sewerage scheme from DJB. If
B iy C ;’Ipl;ance "h . Ly - . . o
Gepartmenta] Wi ‘ : DJ’EE aizove subjected condition then as per
gain scheme Shall be approved from DJB; 1t wilt take more

£,

S



s e FRAUES gg!ﬁg g}f five E%?% f;g;gsj b
f a:;t the 0 fi&ﬁ?@ﬁﬁf {3}‘ wgt@f t& fﬁ@ f@%ﬁifﬁfﬁ% oL E-1 DDA houe g}% % f%s
mee!

g%é‘%&ﬁ%ﬁ% over of services fo DB .
Ko f f above, you are requested to decide thy f;
n wi;i &@ss of handing over/taken over of th
iﬁa the residents of above said housing packet

inal }Q;f;t if%% eetion - g N
8se sery; 8% o1 Bivisd

;@: (SZ)DDA for kind information.

2 SESSC-3, DDA for kind information.

3. AE-1& WSPD-4, DDA for necessary action,

ér‘ &é@*{QAU},SZ,{}DA for information,

5, A40/SPD-4, DDA for information.

&(éiii?&ﬁi RWA, E1 DDA Housing Pocket, Near Suita

ngarhi Tomb, Mehraul-
Mzhipalpur Road, Vasant Kunj, New Delhi- 110070.

4 b }
' {
EXECUTIVE ENG%NEER . }
SPD-4/DDA




arma
B Conmmang tank.
wha New Delhi. 14 0075

eter connection for drinkip

K EEI b g . g’» Tiedtir
MNIGILIG hous ), Somesti

at DOA pocket E.q

The DDA has allotted total 1186 nos flatg 5 ,

13-215 Y out of 1214 {HIG- (EBHRSG,BBH;?ifé{gﬁﬁé’fi@?&-?gﬁ? 1275
socket £-1 Vasant Kunj thrqugh DDA housing schemeyzmg U(}; 219}
mfrastucture charges Rs.5,72,18,326/- (Rupees Fiye Crore sevent. «
thousand three hundred twenty six only) to the DIB for water gy, Iy systers
of above said flats as per scheme approved by DJB but i ;;;;ty e )
arrangement has been made by the DJB. The DDA is sup © 10 wate Supply
tankers from DJB emergency point at Pochanpur, Dwarka by Payment of .-
charges Rs.80/- per KL of water. The cost of water being s DDA oY
tankers is much high as compared to piped water supply
option left other than water supply through tankers to the
demand of water but the residents are demanding for DJB
regard, this office is requested to DJB to take up the ma
agency and supply the water through pipe to the residen
Kunj, New Delhi.

rate of DJB. ppa

. has no
residents g meet o

piped water Supply. in this
tter being a
ts of E-1 pockets, Vasant

ut the

water owning

In view of above and basic essential requirement for human being i
therefore requested to provide bulk water meter connection for conlinue water supply
io the residents of E-1,Pockets Vasant Kunj till the services taken over by the DJB
from DDA.

B

EXECUTIVE ENGINEER
SPD-4/DDA

Copy to- ‘
1. CE (SZ)DDA for kind information.
2. SEE/SSC-3, DDA for kind information. K
3. AE-II /SPD-4, DDA for information and necessary action to pursue the matter.
4. President, RWA E1 DDA Housing Pocket, Near Sultangarhi Tqmbl Mehrauli-
Mahipalpur Road, Vasant Kunj, New Dethi- 110070 for information, pl.

(ECUTIVE ENGINEER
EXECU] SpD-4/DDA

»
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the TP of 1.5 KL capacity and thi treates water

) e wate? _
o water yested it

e in flushing & parks.

o5 Ns. Towell are istafied at E1 DDA pockel vasanthuny Filter water i supplied
by DIBOR payment pasls, at present an aveTage of 200 KL fiter water is sup
caitybosis by DI 10 this pocket B
ewer line exists nearby of £-1 pocket,

s, pipes are COMINg from Over head Tank situated at roof to eath fat for

. damestic and flushing purpese.
. No sysiem of individual water meter has peen installed in the flats, DDA =

* collecting fixed charges fro




| ANNEXURE A-5
DELH!DEVELOPMEN AUTHORI

‘OFFICE OF THE EXECUTIVE ENGINEER
SOUTHERN PROJECT DIVISION NO.1. |

am;faq m-\r w #g—m -qr,f OFFICE COMPLEX, NELSON MANDELA MARG

VASANT KUNJ, NEW DELHI-110070 R

T T, T Rl 120070 PHONE NO :- 01126122318 S ‘(

HET:- 011-26122318 , EMAIL ID:- eespdidda@dda.org.in -
gﬂﬁ - easpdidda@dda.org.in ‘ ’

File No. F50(40)AE(P)/SPD-1/DDA/2024-25/ 993 Dated: 25/us /zo 24

' The Sub Divisional Magistrate,
Vasant Vihar 6' floor Palika Bhawan,

R.K. Puram New Delhi.

- NOwW - Laying of D.I. pipe line from STP E2, Vasant Kunj to waterbody (khasra
~ 10.660) at Rangpuri Village.
Maj or Head :- DGA

Please ﬁnd enclosed herew1th an estimate for above said work under Delhi Gramoday
Abhiyan amountmg to Rs. 73,64,554 (Rs. Seventy Three Lac Slxty Four Thousand Five
Hundred Fifty Four only) is. hereby submitted for accord of sanctmn under Delhi Gramoday
Abhiyan. ~

) v%m Iy
EXECUTIVE NGINEER

SPD-1/DDA

Copy to:

{l)y CE/HQ/DDA/ Vikas Sadan, New Delhi for kind mfonnatxon
CE/SZ, Shahpur Jat, Hauz Khas, New Delhi for kind mformatmn
SE/SCC-2, DDA for kind information.

AE-III/SPD-1, DDA for information.
Office Copy.
Guard file.

@@wa

-

EXECUTIVE ENGINEER
'SPD-1/DDA




DELHI DEVELOPMENT AUTHORITY

IRTTS i OFFICE OF THE EXECUTIVE ENGINEER

ot afvy oE.1 _ SOUTHERN PROJECT DIVISION NO.1

wfay uieR, Jese da A | 'OFFICE COMPLEX, NELSON MANDELA MARG
mwwﬁ«n 110070 VASANT KUNJ, NEW DELHI-110070 %

m’m ¢ 77 TGRR- 110070 PHONE NO +-011-26122318
ik W:-'omze:zzs’is EMAIL D:- eespd1ddag@dda.org.in
f‘aﬂ':‘-ve'eﬂspdldﬂa@dd’a,o‘rg;ln ) o

NOW  : Laying of D.L pipe line from STP E2, Vasant Kunj to waterbody (Khasra
| 1n0.660) at Rangpuri Village.

Major Head : DGA

Head of A/c : Delhi Gramoday Abhiyan

The detailed estimate for the above noted work has been framed by the undersigned under

Delhi Gramoday Abhiyan amounting to Rs.73,64,554.00 (Rs. Seventy three lac sixty four Thousand five
Hundred fifly four only). ‘ '
: I HISTORY \

 The waterbody (Khasta no.660) at Rangpuri village is a gram Sabha land and has been
transferred to DDA from Delhi govt. for its development and renovation. The work of the
development/renovation has already been carried out by DDA for the said waterbody under conservation
. of waterbody. However, the said waterbody is in dry condition even that in rainy season also. So, it does.
not fulfill the purpose of a waterbody as the waterbody remain in dry condition throughout the Year. A full
waterbody with water may be recharged the ground water table and greenery may be developed around the
waterbody so that a healthy environment may be created for the people of the village Rangpuri. To fulfill
the purpose of the waterbody, a D.I. pipeline may be laid from the STP E2 Vasant Kunj to waterbody
(Khasra no.660) at Rangpuri Village to carry out the available treated water from the STP E2 Vasant Kunj.

Hence, to meet out the above requirement an estimate has been prepared for laying of D.L. pipeline
1o carry out the STP treated water to the waterbody (Khasra 1n0.660) at village Rangpuri amounting to
- Rs.73,64,554.00 (Rs. Seventy three lac sixty four Thousand five Hundred fifty four only). for accord of
sanction under Delhi Gramoday Abhiyan.

Design & Scope : As per schedule o

Specification : As per CPWD specification 2019 Vol. I to II with up-to-date correction
' ~ Slips. ‘

Method : By call of e tender;

Rate : Based on DSR-2023/market rate.

T&P : To be arranged by the contractor,

Time allowed : 90 days.

Executive E@%‘Jﬁ
SPD-1/DDA




Name of work

289

Schedule of Quant}tles

-

Sl

Laying of D.I. pipe line from STP E2, Vasant Kunj to waterbody (khasra no 660) at Rangpuri Vxllage.

S.No.

DSR-2023
updated

Description of items

Qty.

Umt

| Rate. (Rs. )|

Amount. (Rs.)

2.8.1

{means in foundation trenches or drains (not exceeding 1.5 m in width or 10 sqm on

(@) All kinds of soil.

Earth work in excavation by mechanical means (Hydraulic excavator) / manual

plan), including dressing of sides and ramming of bottoms, for all lift, including,

getting out the excavated soil and disposal of surplus excavated soil as directed,
within a lead of S0 m.

1123.00 |

cum

260.30

292316.90

2.25

Filling available excavated earth (excluding rock) in trenches, plinth, sides of]
foundations ete. in layers not exceeding 20cm in depth, consohdatmg each deposited
layer by ramming and watering, lead up to 50 and for all lift.

1102.00 |

cum

196.00

215992.00

Providing and laying in position cement concrete of specxﬁed grade excluding the
cost of centering and shuttering - All work up to plinth level:

' (a)1:2:4 (1 cement : 2 coarse sand (zone-111) derived from natural séurces : 4 graded
stone aggregate 20 mm nominal size derived from natural sources)

207.00 -

cum

| 7878.50

1630849.50 |

4.1.10

coarse sand (zone-lll) derived from natural sources :

10 graded stone aggregate 40
mm nominal size derived from natural sources)

Providing and laying in position cement concrele of specified grade excludmg the|
cost of centering and shuttering ~ All work up to plinth level: 1:5:10 (1 cément : 5

123.00

_cum

6518.60

801787.80

15.2.1

Dém_clishing. cement concrete manually/ by mechanical means including disposal of]
material within 50 metres lead as per direction of Engineer - in - charge.
(a)Nominal concrete 1:3:6 or richer mix (including equivalent design mix)

205.00

cum

2434.25 ‘

49902125 |

15.2.2

{material within 50 metres lead as per direction of Engineer - in - charge. (a)Nominal

Demolishing cement concrete manually/ by mechanical means including disposal of

concrete 1:4:8 or leaner mix (including equivalent design mix)

123.00

cum

1503.60

184942.80

18.68.1

Providing and laying D.I. specials of class K-12 suitable for push-on jointing as pei '

IS : 9523 :(a) Up to 600 mm dia

3.00

| quintal

20009.70

60029.10
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updated

'l)es(:ription of items

- Qty.

Unit.

| Rate. (Rs.)

- Amount, (Rs)

18.72.15

Providing and laying S&S Centrifugally Cast (Spun) { Ductile Ircm Pipes conformmg
|to IS : 8329 : (a) 100 mm dia Ductile Iron Class K-9 pipes.

2310.00

metre

1344.60

3106026.00

19.30.3.1

{top slab with 1:1.5:3 mix (1

bends with bricks in cement mortar 1:4 (I cement : 4 coarse sand) C.I. cover with
frame (light duty) 455x610 mm internal dimensions, total weight of cover with frame
to be not less than 38 kg (weight of cover 23 kg and weight of frame 15 kg), R.C.C.

cement : 1.5 fine sand : 3 graded stone aggregate 20 mm nominal size), foundation
concrete 1:5:10 (1 cement : 5 fine sand : 10 graded stone aggregate 40 mm nominal
size), inside plastering 12 mm thick with cement mortar 1:3 (1 cement : 3 coarse
sand), finished smooth with a floating coat of neat cement on walls and bed concrete!
etc. complete as '

per standard design: Inside dimensions 600x 850 mm and 45 cm deep for pipe line
with three or more inlets : (a) With common burnt clay F.P.S. (non modular)

bricks of class designation 7.5

Constructing brick masonry chamber for underground C.I inspection chamber and,

25.00

gach

9594.35

239858.75

10

19.31.3.1

Extra for depth beyond 45 cm of brick masonry chamber :For 600850 mm size
(a) With common burnt clay F.P.S. (non modular)
bricks of class designation 7.5

19.00

metre

7718985

148007.15

11

AR

unloading to approved municipal dumping ground for lead upto 23 km and
for all lifts, complete as per directions of Engineer‘-‘mcharge (charges borne
by agency on account of disposal at C&D waste plant shall be reimbursed by
the department on actual basis after the submission of receipt.of the municipal
plant by the contractor as per direction of Engineer-in-charge).

Disposal of building rubbish/ malba/ similar unserviceable,‘c,l'ismanﬂed or ‘
|waste material by mechanical transport including loading, transporting,

326.00

cum

539.40

175844.40
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; . Description of items ‘ Qty. | Unit. |Rate. (Rs.)| Amount. (Rs.)
updated ‘ ; . , : - ’
|Hring of the consultant for planing & design the croos section for Laying D.I. Pipe

line & aligment of the same incling providing the plan for the Di pipe line from B | L ‘
STP E2 Vasant kunj to waterbody (Khasra no.524) at Rangpuri village and the plan|  1.00 | one job 74939‘“75“ - 4939.75
& cross secton shall be got approved by competent authority (T.S. authority), alll ‘ '
complete as per direction of Engineer-in-charge,

13 | A/R Hiring of JCB hydaulic excavator(3D) for removing Malba, leveling & dressing the 40.00 ' hour ' 1320.50 52820.00
‘ surface etc all complete as directed by the Engineer-in-charge.

.14 18701 Providing push-on-joints to Centrifugally (Spun) Cast Iron Plpes or Ductile Tron 462.00 | joint 119.45 55185.90
7" Pipes including testing of joints and the cost of rubber gasket :(a) 100 mm dia pipes |

Brick work with common burnt clay F.P.S. (non modular) bricks of class de31gnat10n
15 6.1.1 7.5 in foundation and plinth in:

AR

: 300 | cum | 7370.65 | 22111.95
(a) Cement mortar 1:4 (1 cement : 4 coarse sand) - 8 :
) 12 mm cement plasier of mix : | -9 1 428820
. 13.4 . . 12,00 sqm 357.35 4288.20
16 13.4.] (a) 1:4 (1 cement: 4 coarse sand) , _1' q | -
1'7 13.5.1 115 mm cement plaster on rough side of single or half brick wall of mix: - 8.00 ' sqm 411.75 . 3294.00
e (a) 1:4 (1 cement: 4 coarse sand) ‘ , » , , i
18 | 13.18 |Neat cement punning 20.00 sqm 79.95 1599.00
| ‘Total] ~ Rs.. | . 7568914.45
 Add GST correction factor @ 0.973 Rs. 7364553.76
| Total| 7364553.76
[ |  say| =Rs 7364554.00

An estimate amounting to Rs.73,64,554.00 (Rs. Seventy three lac sixty four Thousand five Hundred fifty four only) is hereby submitted
please. ,

HEHP)
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